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ORDER
M.A. No. 408/2017 In C.P. No, 272l58,59/NCLT/MB/MAH/2017

The Learned Representatives of both the sides are present.

The Petitioner has moved l'1.A. for Amendment of the Petition.

The Respondent has not yet filed Reply, seeking time to flle Reply. Granted.

Reply to be filed on or before 15.12.2017, copy to the served on the other

side in advance. Thereafter Rejoinder, if any, by the Petitioner to be filed on
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J.

Memb€r (Judicial)
22,1t.2017.

or before 01.01.2018. To be listed for hearing on 10.01.2019.

sd/- sd/-
Bhaskara dantula Mohan M.K. Shrawat

Member (Judicial)
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